
Date of 

receipt

Amount 

claimed

Amount of 

claim 

admitted

Nature of 

claim

Amount 

covered by

security 

interest

Amount 

covered 

by 

guarantee

Whether related 

party?

% of 

voting 

share in 

CoC

1 LNCO Advisors,LLP 23/06/2022 119,180 119,180 Auditor 0 0 0

Not 

Applicable 0 0 0 0

2 Laxminiwas& Co 23/06/2022 502,750 218,255 Consultant 0 0 0

Not 

Applicable 0 0 284,495 0

3

Volvoline Cummins 

Pvt.Ltd 03/06/2022 982,742 982,742 Service Provider 0 0 0

Not 

Applicable 0 0 0 0

TOTAL 1,604,672 1,320,177 0 0 0 0 0 284,495 0

Annexure – 8

Name of the corporate debtor: Talsons Motors Private Limited; Date of commencement of CIRP: 26-04-2022; List of creditors as on: 26-04-2022

List of operational creditors (Other than Workmen and Employees and Government Dues)

Amount 

of claim 

not 

admitted

Amount of 

claim under 

verification

Remarks, if 

any

Sl.

No.
Name of creditor

Details of claim received Details of claim admitted

Amount of 

contingent 

claim

Amount of any 

mutual dues,

that may be set-off


